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Foundry Induatry 

488. SHRI RAJVEER SINCiH : Will the Minister of 
INDUSTRY be pleased to .tate: 

(a) whether the Inaan Follndry Industry i5 gripped with 
prob"m lite abeoIMetechnology, lack of skilled manpower, 
~r shortage and non-availability of r.w materi ... ; 

(b) If so, the f.cts ther.of; .nd 

(c) the remadi.1steps t.kenby th.Gov.mmant inthia 
regard? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (.) to (c) No, Sir.,Foundry Industry in India h.v. 
geared up technologically lind are using both state of art as 
well .. conventional technology. Further. there i5 no 
shortage of .killed manpower or of r.w materials for the 
foundry induatriu 11 the country. Nation.llevel institutions 
lik.: Th. Nationallnatltute of Foundry & Forge T achnology 
(NIFFT). Ranchi, Proee .. & Product Developm.nt Centre 
for Foundry and Forging T.chnology; Agra & SIT ARC 
Pump Institut •. Coimbatore ar •• ngaged In the dev.lopment 
of skilled manpower. ~ regards power shortage of 
Foundri.s. GeM. ha. not received .ny CO~laints in this 
regard. In order to i~rove the availability of power. C.ntrel 
Gov! is activ.1y .ngag.d In formulating a pow.r policy 

Oac:llne In FDI 

499 SHRI P. SANKARAN : 
SHRI JANARDAN PRASAD MISRA· 
SHRI MANIBHAI RAWI BHAI CHAUDHARI. 

Will the Minister of INDUSTRY b. pl .... d to st.t.· 

(a) wh.th.r For.ign Dir.ct Inv.strpent has declin.d 
and has not been used upto the optimum .xtent during the 
last f.w y.ars; 

(b) if so. the details th.r.of alongwith the quantum of 
For.ign Direct Inv.stm.nt made during th.last thre. y •• rs 
and .xpect.d during 1998-99; . 

(c) whether the Gov.mment propose to t.ke any 
... pa to boo.! foreign investment in the country and its 
proper utilisation; 

(d) if so. the details thereof; and 

(.) if not, ~h. r ... ona ther.for? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) and (b) The total amount of Foreign Direct 
Investment approved for th.l ... 3 years i.e. 1995. 1996. 
1997 and 1998 (upto March) ia as foHows: 

Y.ar Propos ... 
Approved 

2 

Total FDI Amount 
(InCrores) 

3 

1998 

1987 

2 

1559 

1665 

3 

1898 298 

38146.81 

54691.35 

8187.61 
(upto 31st March) 

The detaita of such propos a .. viz. name and country 
of Foreign Collaborator, percentage of equity. iterna of 
manufacture/activity are publi8hed on a monthly b ... in 
SIA Newsletter which is widely circulat.d, including the 
Parliament Library. 

(c) to (e) Gov.mment has already .xpanded the list 
of high priority industries by inclusion of more industrias 
.tigibl. for automatic approval upto 50%. 51% and 74% 
for.ign equity. 

To make for.ign direct inv .. tm.nt policy more 
tranaparent. guidelines for consideration of for.lgn 
direct investment propoeals by FIPB h.v. b .. n 
notifi.d. 

It IS the .nd.avour of the Gov.mment to constantly 
review the for.ign Investm.nt polICy so .. to 
make it incr ... ingly cOItIptItitive and invutor 
t,.endly. 

FERAVI ..... lon 

500 SHRI JANG BAHADUR SINGH PATEL Will the 
Minl.ter of FINANCE be p ..... d to 81at. 

(a) whether the Enforcement DII'ec1orate (ED) hu 
.tudi.d th. matler relating to violation of FERA by the 
Urban Affa"s and Employment Minister. 

(b) " so, wh.th.r the ED haa completed III study; 

(e) it '0. the outcome ther.of; and 

(d) the reaction of th. Gov.rnment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING. REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (d) 
Con.qu.nt to app.arance of certain r.port. in the pr .... 
the Enforcement Directorate h .. takenup for Initial 
verification. the lasus r.lating to th. alleged violations of 
th. provisioM of the Foreign Exchange R .... lldlon Act.t973 
by thl Urban Affair. and e"..,loyment Minlater. 

[T ""..,ion} 

...... boob DhIIhI "-I_"'g1I11H. 

SOt. SHRI BASWARAJ PATll SEDAM : Will the 
Minister of TEXTilES be p .... ed to at.t.: 

(11\ .ince when the Mahboob Dhahl Kaleburgi MIIII, 
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